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the table.

The 14" January 2020

S.0. 81 dated 21* January 2020--In exercise of the powers conferred by section
40B of the Factories Act, 1948 (Act LXIII of 1948) , the Governor of Bihar is pleased to
notify that the occupiers of factory specified in column 4 of the given table shall appoint
Safety officer(S) in their factory in such number as indicated against in column 5 of

TABLE

The table relates to such factory where worker between 1000-1500 are employed.

SLno | District Registration Name of Factory & Address No. of
Name No. Safety
officers

1 2 3 4 5

1 Munger 1159 / MGR Munger Cigarette Factory 01

(ITC Limited), Basdeopur, Munger
(Bihar)

2. The S.0. 417, dated 18" March,1989 is amended upto this extent.

3. This notification will come in the force with immediate effect.
(No.-1/F1-104/2019, L.R.-152)

By the order of the Governor of Bihar,

Surykant Mani,

Deputy Secretary to the Government.
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